N

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
Mn EASTERN ZONE BENCH, KOLKATA

ORIGINAL APPLICATION NO. 156/2022/EZ

In The Matter of:

Habibur Rahman
... Applicant

Versus

nmeént Impact

The State Level Enviro
West Bengal &

Assessment Authority,
Ors.

. Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER 6, THE DISTRICT
MAGISTRATE & COLLECTOR, DISTRICT SOUTH (24) PARGANAS.

INDEX

SL PARTICULARS ANNEXURE PAGE

1. Affidavit 1_ (7

2. |Photocopy of the letter dated ‘R-1’ ]
29.07.2022 is annexed herewith >

3. Photocopies of the Enquiry Report and ‘R-2’
the letter dated 03.01.2023 written by
the Block Development Officer,
Thakurpukur, Mahestala development
block to the Additional District
Magistrate, & District Land & Land
Reforms Officer,South (24) Parganas

are collectively annexed herewith

Filed by

SIBOJYOTI CHAKRABARTI
Advocate

For The State of West Bengal

Email: subho.advocate@gmail.com
(M): 9007035534

Date: 1§-0{.202%

yoom 10

(¥ Scanned with OKEN Scanner



-1 -

(ﬁ BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

W EASTERN ZONE BENCH, KOLKATA l@Ehe

ORIGINAL APPLICATION NO. 156/ 2022/EZ (A)’ i Eirhs
)‘grc»‘f‘um (‘)tJlERUPEEA {
In The Matter of: 5
Habibbur Rahman

Applicant

Versus
The State Level Environment Impact

Assessment Authority,West Bengal &
Ors.

. Respondents

AFFIDAVIT ON BEHALF OF THE RESPONDENT NUMBER ... THE DISTRICT
MAGISTRATE & COLLECTOR, DISTRICT SOUTH (24) PARGANAS.

I, Sri Sumit Gupta, son of Sri S.K. Gupta, aged about 40 years, by
religion — Hindu, by Nationality - Indian, by Occupation - Service,
working as the District Magistrate and Collector, South 24-

Parganas, Alipore, Kolkata - 700027, do hereby solemnly affirm and

declare as follows:-

1. That, I am presently posted as District Magistrate & Collector,
District: South (24) Parganas, having office at New
Administrative Building, Alipore, Kolkata: 700027, and I am
well acquainted with the facts and circumstances of the case
and as such I am competent to swear, sign and affirm this
affidavit.

2. That this affidavit is filed in compliance to the solemn Order
dated 12.12.2022, passed by this Hon’ble Tribunal.

3. That previously the Block Development Officer, Thakurpukur,
Maheshtala development block, District: South (24) Parganas
vide letter dated 29.07.2022 bearing Memo No.- 1492/BDO-
TM /2022 had informed the unit namely M/S. Lokesh Plastic
Proprietor Mr. Lokesh Chandra Bhuiya, Factory Location at
Plot No. 170 Under Mouza- Kalagachia, J. L. No- 40, Dist-

7 9 JAN 20732 /
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4 South 24 Pgs, Pin—700r0623 West Bengal, that on 20.06.2022 a
complaint has been submitted by Mr. Habibur Rahaman S/o.

/ Fazlur Rahaman resident of Kalagachia, P.S- Kalitala, Ashuti,
Kolkata-700063, for legal authenticity of Lokesh Plastc in

connection with production of .plastic Materials in which it has

also been stated that at the time of physical enquiry they have

not produced the following documents to run the factory

‘»\ \ ‘/"‘ z:/ properly Le., (i) the Gram Panchayat NOC (Site clearance), (ii) |

”‘@5\ fPollutlon Certificates- NOC (WBPCB), (iii) Trade license from
é\{g.?\\‘\%{b \

ATE %Gram panchayat and as such the unit then had been directed
D o
x N //;t./o get the above certificates from the respective authorities and

f"OTA?}Y/ there after the said unit could commence production after

observing the government norms and regulations.

The Photocopy of the letter dated 29.07.2022 as aforesaid is
annexed herewith and marked with the letter ‘R-1".

4. That thereafter in pursuance to the Solemn direction passed
by the Hon’ble Tribunal in the above matter an enquiry was
carried out by the Industrial Development Officer,
Thakurpukur, Mahestala development block on 03.01.2023
and the same has been also intimated by the Block
Development Officer, Thakurpukur, Mahestala development
block to the Additional District Magistrate, & District Land &
Land Reforms Officer, district : South (24) Parganas vide letter
dated 03.01.2023, Memo No.-14/TMB.

Inspection report regarding M/S. "LOKESH PLASTIC" Prop. Of

Mr. Lokesh Chandra Bhuiya, Mouza-@gachia, b.S. Kalitala
Ashuti, South 24 Parganas, Pin-700 063 and M/S. Soma

Enterprise Prop. of Haran Hal%gachia, Sakhirpota
Road, P.0. - Thakurpukur, P.S.-Kalital Ashuti, Djstrict - South
24 Parganas, Pin 700063

That in the Enquiry report inter alia it has been stated that:

“l. M/S. "LOKESH PLASTIC" situated at Kalagachia, P.S-
Kalitala, Ashuti, Kolkata- 700063,

2. Production for manufacturing of plagtic matenals

g gan 2109
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3. Pollution Certificate Consent to Operate already applied for
& online application No. 2774266 dated 26.09.2022, Category -
/ Green.
4. Trade Registration Certificate, Ashuti-II Gram Panchayat
has been found, against Registration No. 383/A-11 GP/22-23
Dated: 08.08.2022,

5. M/S. Soma Enterprise Prop. of Haran Halder;Kalagachia,
’r\"*T‘A(. “Y\sakl‘urpota Road, P.0. - Thakurpukur, P.S.-Kalital Ashuti,

@stnct South 24 Parganas, Pin 700063.

S

| g/
71 Reg gd No. $46/87
gowt. of India

*
UAO micron.
M/ 7. Pollution Certificate - Consent to Operate (WBPCB)

certificate are found, against No. 499/DIC/CTO/ S-24 Pgs.
Dated - 23.09.2022.

8. Trade Registration Certificate, Ashuti-Il Gram Panchayat
has been found, against Registration No. 305/A-II GP/2016-
17 Dated: 08.08.2016 valid period up of 2022-23.”

6 jThe Production house is manufacturing virgin plastic above

The Photocopies of the Enquiry Report and the letter dated
03.01.2023 written by the Block Development Officer,
Thakurpukur, Mahestala development block to the Additional
District Magistrate, & District Land & Land Reforms Officer,

district: South (24) Parganas are collectively annexed herewith and

marked with the letter ‘R-2’.

A}

5. That it is therefore respectfully prayed that the Hon’ble
Tribunal may graciously be pleased to pass such order/orders

as it deemed fit and proper in the interest of justice.

e
Identified by me
/ |
i/dl M o 525 Deponent
- 19/e District Magistrate,
Advocate South 24-Parganas
M £ \Qd &“d
For The State of West Bengal el e US 139

. \ X
Rec | Ul 287 (0 G
Samir Bhattacharya (
. Mporary

19 JAN 203 | Notary Gort. of India ;
Regd. Ne.- 948 / o4
€Ty @IV COURY, CALCUTYA LO\ ,\/
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Regd No. B49/57
Gout. of India

VERIFICATION

Verified at Kolkata by the deponent above named on this the 18th
day of January, 2023 and say that the contents of this affidavit
made in paragraph nos. 1 is true to my knowledge and those made
in paragraphs no. 2 to 4, are true to my information derived from

records and rest are my respectful submission before this Hon’ble
Tribunal.

Identified by me

:Lﬁ b hyor 3 ponent
B ’ District Magistrate,
Advocate South 24-Parganas
For The State of West Bengal

//

A
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_ Government of West Bengal
Qffice of the Block Development Officer
Thakurpukie Mahestala Development Block \
39, Biren Roy Road (EAST), PIN:700008, South 24 Parganas
Lemail hdotaluupubur@guatleom o

Memo no:- {492 /BD0O-TM/2022 Dated: 29.07.2022

To,

M/S. Lokesh Flastic

Prop. of Mr. Lokesh Chandra Bhuiya
Factory Location at Plot No, 170
Under Mouza- Kalagachia,

J.L.No- 40, Dist- South 24 Pgs,

Pin - 700 063

\Vest Bengal.

Sub :- Complaint submitted by Mr. Habibur Rahaman against plastic factory “Lokesh Plastic”

With reference to the complaint submitted by Mr. Habibur Rahaman S/o. Fazlur Rahaman resident of Kalagachia,
P.S- Kalitala, Ashuti, Kolkata-700063 to the undersigned on 20.06.2022, for legal authenticity of Lokesh Plastc icw production
of plastic Materials. At the time of physical enguiry you have not produced the following documents to run the factory

properly.

1. Gram panchayat - NOC (Site clearance)
2. Pollution Certificates — NOC,(WBPCB)
3. Trade license from Gram panchayat

Now, you are directed to get the above certificates from the respective authorities and there after you can start the
production after maintaining government norms.

=y 7
‘ o V—
Block Development Officer

ThakurpukuB Mtk sBRpvatopraant Officer
SomhaRarBakganitaheshtala Doy, Rlogk |
MemQ&no:¥l49%/ ’/(go- TM/2022 v Dated: 29.07.2022 f

Copy forwarded for Kind Information:-

This is for your information.

The District Magistrate South 24 Parganas.
The Sub Divisional Officer, Alipore Sadar Sub Division, South 24 Parganas,

The General Manager District Industries Centre, South 24 Parganas.

The Prodhan Ashuti -1l Gram Panchayat. _

Mr. Habibur Rahaman S/o. Fazlur Rahaman,Kalagachia,

P.S- Kalitala, Ashuti, Kolkata-700063 0 40—

e

Block Development Officer i
Thakurpukur Mahestala Dev. Block i

&/@\@C@“/@D &P\[lé?[ﬂﬁlﬁ Q" -South 24 Parganas H

' Block Development Officer ’
e TYQP\ wﬁeﬁ H OKU( /Vf/gwmuum Mahafhta\a Dev, Block
AL |
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Government of West Bengal |
Office of the Bloclk Development Officer ' |
Thakurpukur Mahestala Development Block
39, Biren Roy Road (EAST), PIN:700008, South 24 Parganas

E-mail:hdothalyrpule@gmadleom

Memo No:- 14/ 73 : Dated: 0301 ]2023

To

The Additional District Magistrate and |
District Land and Land Reforms Officer |
South 24 Parganas. !

Subject: Enquiry Reporti.c.w, 0.A. 156/2022/EZ (Habibur Rehaman- Vs-The State of West Bengal & Ors.).

Ref No.8/NGT/12667/R/22 dated 23.12.2022. |

Sir, ,
Sending herewith the Enquiry report regarding i.c.w, 0.A. 156/2022/EZ (Habibur Rehaman- Vs-The

State of West Bengal & Ors.) M/S. “ Lokesh Plastic” Prop. of Mr. Lokesh Chandra Bhuiya Kalagachia, P.S. -

Kalital Ashuti, Pin code - 700063 South 24 Parganas, & Soma Enterprise Prop. of Haran Halder,

Kalagachia, Sakhirpota Road, P.0O. - Thakurpukur, P.S. - Kalital Ashuti, District - South 24 Pgs, Pin -

700063, against complaint of Mr. Habibur Rahaman, son of Fazur Rahaman, resident of Kalagachia,

P.S- Kalitala, Ashuti, Pin- 700063.

For your kind information and taking necessary action.

|
Enclosure: Enquiry Report 1‘ |
i

Yours faithfully,

' I

‘_

ﬁ H
ahy ;f

o
Block Development Officer

Thakurpukur Mahestala Dev. Block
South 24 Parganas
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Subject: Inspection report regarding M/S. “LOKESH PLASTIC" Prop. of M. Lokesh Chandra Bhulya

Kalagachia, P:S. - Kalital Ashuti, Pin code - 700063 South 24 Parganas & Soma Enterprise Prop. of

Haran Halder, Kalagachia, Sakhirpota Road, P.0. - Thakurpukur, p.S. - Kalital Ashutl, District - South
24 Pgs, Pin - 700063.

As Instructed by the BDO Thakurpukur Mahestala Dev. Block, | have physical visited the same two

industries on 03.01.2023, against complaint of Mr. Habibur Rahaman, son of Fazur Rahaman,
resident of Kalagachia, P.S- Kalitala, Ashuti, Kollcata- 700063 and found the following are true facts

1. M/S. "LOKESH PLASTIC" situated at Kalagachia, P.S- Kalitala, Ashuti, Kolkata- 700063.

k|
2. Production for manufacturing of plastic materials.

3. pollution Certificate - Consent to Operate already applied for online application No. 2774266 dt.
26.09.2022 Category -Green.

4. Trade Registration Certificate, Ashuti-1I Gram Panchayat has been found, againét Registration No. ]
383 /A-l1 GP/22-23 Dated : 08.08.2023% ‘

5. M/S. Soma Enterprise Prop. of Haran Halder, Kalagachia, Sakhirpota Road, P.O. - 'l‘haku’rpukur;
P.S. - Kalital Ashuti, District - South 24 Pgs, Pin - 700063.

6. The Production house is manufacturing virgin plastic above 120 micron.

7. Pollution Certificate - Consent to Operate

(WBPCB) certificate are found, against No.
499/DIC/CTO/ S-24 Pgs. Dated - 23.09.2022.

8. Trade Registration Certificate, Ashuti-1i Gram Panchayat has been found, against Registration No.
305/A-11 GP/2016-17 Dated : 08.08.2016 valid period up of 2022-23.

In this connection it is also mention here that previously Office of the B.D.O Thakurpukur Mahestala
a received complain from Mr. Habibur Rahaman against M/S. Lokesh Plastic, and that was enquired
from this block end, and Lokesh Plastic wis directed 1o collect Pollution Certificate & Trade

Registration from the respective authorities vide Memo No. 1492/BDO- TM/2022 dated.
29.07.2022 copy enclosed.

Placed to the BDO,f\‘hakurpukm' Mahestala Dev. Block for further course of action.

—

(s 02l0 ] 23
Indus Development Officer
QA Thakurpukur Mahestala Dev. Block,

kcc,o, \// South 24 Parganas,(Additional Charge)

o N ﬁ\

\ O X

_oropme” gloc :

Btk °°m\?a nua's 0;“
TrasbES, o e
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Speed Post
Office O¥e IMent of west Bengal
; & Legal'Remembrancer,giB.
b kata-7000
Emai Y Road, Kol

~ ——1iIfwb2013@gmail.com
_A/O.C.—96/22

wemo No. 6504

Dated:Kolkata,30.12.2022
rrom: The Office of the Legal Remens
rancer,

West Bengal.
To: Sri Sibojyoti Chakrab

arti,
ROFat/KOLkata=700 089. (Mob:s00705enca)
Sub: O-A.No.155/2022/Ez in the matter
Habibbur Rahaman
—-Vs-—
. The State Level Environment Impact Assessment Authority, WB & Ors.
ir,

I am to inform You that you have been engaged to plead in the aforesaid

matter on behalf of the State of West Bengal before the Hon’ble National Green
Tribunal, Eastern Zone Bench at Kolkata.
‘Vakalatnama’

duly signed is enclosed herewith for this purpose.
You are requested to send all the communications, copy of Court’s orders

relating to the matter directly to the concerned department with intimation to
this office.

Your bills in the matter will be paid from this office.

Yours fazthfully,

for Legal Remembrancer,
West Bengal

Enclo:- As above

No. 6504 /1(2)-A /0.C.-96/22

Dated:Kolkata,30.12.2022

Copy forwar for information and taking necessary action to:-

1. The Addl. Chief Se

Bhavan, 5th Floor,LB-2,
2. Office Copy

ary, Environment Departmen

t, Nabanna
r-III, Salt Lake

+ Prani Sampad

+Kolkata-700098.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

EASTERN ZONE BENCH, KOLKATA

0. A. NO. 156/2022/EZ

In The Matter of:

Habibbur Rahman

... APPLICANT

VERSUS

The State Level Environment Impact

Assessment Authority, West Bengal &
Ors.

... RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE
RESPONDENT No. ..., DISTRICT |
MAGISTRATE &  COLLECTOR,
DISTRICT SOUTH (24) PARGANAS |

SIBOJYOTI CHAKRABARTI

Advocate

For The State of West Bengal

il: .advocate@ mail.com
Email: MT———

(M): 9007035534
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